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‘BUSINESS ADVISORY COMMITTEE
TWENTY-FOURTH REPORT

THE MINISTER OF PARLIAMEN-
‘TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): I move:

“That this House do agree with the
Twenty.fourth Report of the Busi-
ness Advisory Committee presented
to the House on the 2hh August,
1978." ' .

MR. DEPUTY SPEAKER: Just =
‘minute. Shrimati Chandravati wants
to make lver personal explsnetion. Smt.
Chandravati, .
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